3 Papers Laid
ished in Cazette

() GSR. 414(E)
India the 16th Augus,
’78 rescinding certain orders men-
tioned in the Notification imucd under
the Essential

Commodities Act, 1958. -

iii).G.S.R. ¢15(E) published in Gasette
(m}" I'Iudtlth!‘(gd zh':“ 6th Au‘un. |978.
cermin
in the Notification isued und:r thc
Esmcntial Commoditics Act, 1955.

{iv) G'sﬁ.'. 416(E) published in Gazetre

16th August, 1978

rumm!:ag Notification s’i

lz 2 dated ghe z0th Nowmbtr.
I

[pg_m in library. Ser No. LT—2739/78)

Tineo Ao Final, Rerorr oF SHAH Cou-
uosion or Ingutay, Mesmonanoow or
Aorron Taxen on THE Rerownr, StaTe-
ManT, =t. HoiDl VEREON oF REPORT AND
sxTy-axTy Reroxt oF Law

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND LAOUR (SHRI
RAWINDRA VARMA}: 5ir, on hehalfl
of Shri Shanmti Bhushan, 1 beg to lay
on the Table:

h} A pr each of the following paper
on (4) of section 3 of
rhe C:m ni-sions of Inquiry Act, 1952: —

(0 Third and Final Report dated the
6th - t, 1978 of Shah Commis
sion of Inquiry set up to inquire intw
. the misuse oi’nthu:Pw. excesses and

« committed during the
- Emaergency.

{(ii) umorl.ndun nf the Action taken
by the Government on the above
" Report,

{2) A statement (Hindi and English
versions)  explaining  reasons for not
laying simultancously = the Hindi vere
sions of the Report and the Memo-
randum of Actinn taken,

(Placed i library. Set No. LT ~a74n/78)

(1) A of the slmhmnh ll
.1 vmiuu of the La .
Wmns Prn.

peety m 1874 "~ [Placed in lib
See No, LT-am.‘JB i

AUGUST 31, 1078

Papers Laid £

SrarementT xr CoxREOTION OF ANIWER:

THE MINISTER OF STATEIN THE.
M-INIS'IRY OF FINANCE (ShRL
ﬁ'U RULLAH): On behalt of.
.';h.uH Patel, 1 beg 1w lay oo the.
Tahle a saatement (i) coreciien the
rtply given on the 12th May, 1973 1o
Unatarred Question  No. 10180 by Sh
Ahsan Jalri regarding employers in Suu
Bank nl’ India, Gujarar and (ii) gving.
reasons for drih!, in_corrrcting the replv.
[Placed in Library, Ser No. L'F—ﬂuanla],

Rerorr of Comurreze on Comsumen
Pricr. Inoex Numsrns.

THE MINISTER OF PARLIAMEN-.
TARY AFFAIRS AND LABOUR (SHRL
RAVINDRA VARM A 1 beg 1o lay un
the Table a copy of the Repore (Hindi.
and English vepions) of the Committee
on  Comumer Price  Index  Numbers,
[Placed in library . See No. LT--2743(78)

STaTEMENT CoRRECTING TRE INPORMATION
RE. AMENDMENT ny EupLovMment OR
CHiLoxex Acr

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENEKA DEVD
BARAKATAKI): [ heg tu lay en ghe
Table a statement (Ilindi and English
versions) correcting the inl rmaticn given
about amendment  of Emplotment oF
Children Act. in the statement faid ¢n the
Tuble on the alith Augnst, 1978 inreplv to
Unstarred estion Ne. ghs3 reguidirg.
recommendapons of Workirg Greup on
employment of Childien. [Pleced in Librory
Ser. No. LT—2744/78).

Review Axp Awwuat Rzromt of Jure
CompumaTion oF INDIA FoR 197€-77 AND
Srareurnt ex. Detay v Lavivo Rerony.

THE MINTSTFROFSTATE IN THE
MINISTRY QOF INDUSTRY (SHRI-
MATT ABREIA MAITI): | by to lay om
the Table:

(1) A capy each of the following papr ey
under mubaertion (1) of section G1gA.
of the Companies Act, 1956

{i) Review by the Government en ke
working of the Jute Corporsticn of
India Limitrd, Caleutta, for the yran
1976-77.

(i) Amm.ll Report of the Jue Corporr=
of India Limiswed, Calcutta,
Iht:hcwu 1976-77 aleng with the
Audited” Accounts snd the rem-
ments of the Comprraller and Audiur
then? thrrr- n,



